
NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI BENCH

NEW DELHI

CORAM:

PRESENT: SH. R.VARDHARAIAN
HON'BLE MEMBER (J)

c. P. NO.91(ND)12
cA. NO.

SH. M.K. HANJURA
HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 29.09.2016

NAME OF THE COMPANY: M/s. Mr. Kapil Shram V/s. M/s. Caliper Comn Ltd.

SECTION OF THE COMPANIES ACT: 3971398
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ORDER

Learnedcounselforthepartiesarepresent.Learnedcounse|forthepetitionerseeksandis
given 2 weeks time as a last chance to file the reply in answer to the application c A' No 18/c-ll/2016

fi|edbythe|earnedcounse|fortherespondentforpermissiontobringonrecordsadditiona|
documents. Learned counsel for the petitioner shall provide the copy of the same to the learned counsel

fortherespondentand|earnedcounse|fortherespondentsha||beat|ibertytofi|etherejoinder,ifany,
within a period of 3 weeks thereafter'

List on 18.11.2016

s d/-' sdt-
(R.Vaiadharajan) -
Member (Tudicial)

(Maharai Krishan Han jura)

Member (Judicial)


